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Demand for approval of the proposal for development in the vicinity of Defence
establishments in Maharashtra

SHRIMATI PRIYANKA CHATURVEDI (Maharashtra): Sir, the proposal dated
03.03.2017 sent by the hon. Chief Minister of Maharashtra to the hon. Defence
Minister, Government of India regarding development permission in the vicinity of
Defence establishments is still awaiting response from Government of India despite
the lapse of sufficient time and the matter being of the public importance.

Therefore, through this august House, | urge that urgent and suitable
directions may please be issued to the Government of India to consider the aforesaid
proposal and reply to the Maharashtra Government at the earliest.

Demand for execution of Jharia Master Plan including BCCL Coal Mining area
through a Central Agency
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